
NHRC takes notes of death of workers at a chemical factory 

https://www.thestatesman.com/india/nhrc-takes-notes-of-death-of-workers-at-a-
chemical-factory-1503246729.html 

The Commission has sought a detailed report from the CS and the DGP in the matter 
within four weeks. 

The National Human Rights Commission (NHRC) on Monday issued notices to 
Gujarat’s Chief Secretary (CS) and Director General of Police (DGP) over the death of 
seven workers after a blast at a chemical manufacturing factory in Surat. 

The rights body issued the notices taking suo motu cognizance of a media report that 
seven workers died and 24 were injured after a massive blast at a chemical 
manufacturing factory in Surat on November 30. 

The Commission has sought a detailed report from the CS and the DGP in the matter 
within four weeks. 

The rights body said the report should include the status of the FIR registered by the 
police, medical treatment of the victims and compensation if any, granted to the next of 
kin of the deceased persons and the injured. 

The Commission said it would also like to know about the action taken against the 
delinquent persons responsible for the tragedy. 

The rights body has observed that the reported explosion in the tank filled with 
inflammable chemicals, prima facie, indicates possible negligence on the part of the 
factory management which requires an investigation as the incident has resulted in 
human rights violations of the victim workers. 
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NHRC issues notice to Gujarat govt over death of 7 workers at Surat 
chemical factory 

https://www.indialegallive.com/top-news-of-the-day/news/nhrc-surat-factory-blast-
gujarat-government/ 

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a 
media report that seven workers died and 24 were injured after a massive blast at a 
chemical manufacturing factory in Suraj on November 30, 2023. 

The Commission has observed that the reported explosion in the tank filled with 
inflammable chemicals, prima facie, indicates possible negligence on the part of the 
factory management which requires an investigation as the incident has resulted in 
human rights violations of the victim workers. Accordingly, it has issued notices to the 
Chief Secretary and the Director General of Police, Gujarat calling for a detailed report 
in the matter within four weeks. 

The report should also include the status of the FIR registered by the police, medical 
treatment of the victims and compensation if any, granted to the next of kin of the 
deceased persons and the injured. The Commission would also like to know about the 
action taken against the delinquent persons responsible for the tragedy. 
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NHRC Notice to Gujarat Govt on Factory Tragedy 

https://newskarnataka.com/india/gujarat/gujarat-factory-tragedy/04122023 

Surat: The Gujarat Chief Secretary and Director General of Police (DGP) have received 
a notice from the National Human Rights Commission (NHRC) requesting a thorough 
report on the tragic event that resulted in the deaths of seven workers at a Surat-based 
chemical manufacturing factory. 

On November 30, there were seven fatalities and 27 injuries from the incident.The 
explosion, which is said to have happened in a tank containing extremely flammable 
chemicals, has prompted the NHRC to open an investigation into the event due to 
concerns about potential factory management negligence. 

The NHRC has sent formal notices to Chief Secretary and Director General asking them 
to provide a detailed report within a span of four weeks.It has asked the officials said 
that the report must encompass various crucial aspects of the incident, including the 
status of the First Information Report (FIR), details about the medical treatment received 
by the victims, and any compensation that may have been granted to the families of the 
deceased and the injured individuals.The NHRC is also seeking information regarding 
the actions taken against those deemed responsible for the tragic incident, aiming to 
ensure that justice prevails for the affected workers. 
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NHRC issues notice to Gujarat govt over chemical factory blast 
tragedy 

https://www.daijiworld.com/index.php/news/newsDisplay?newsID=1146163 

Surat, Dec 4 (IANS): The National Human Rights Commission (NHRC) has issued a 
notice to the Gujarat Chief Secretary and Director General of Police (DGP) seeking a 
comprehensive report on the tragic incident which claimed the lives of seven workers in 
a chemical manufacturing factory located in Surat. 

The incident took place on November 30 where seven were killed while 27 sustained 
injured. 

The explosion, which reportedly occurred in a tank filled with highly inflammable 
chemicals, has raised questions about possible negligence on the part of the factory 
management, prompting NHRC to launch an investigation into the incident. 

The NHRC has sent formal notices to Chief Secretary and Director General asking them 
to provide a detailed report within a span of four weeks. 

It has asked the officials said that the report must encompass various crucial aspects of 
the incident, including the status of the First Information Report (FIR), details about the 
medical treatment received by the victims, and any compensation that may have been 
granted to the families of the deceased and the injured individuals. 

The NHRC is also seeking information regarding the actions taken against those 
deemed responsible for the tragic incident, aiming to ensure that justice prevails for the 
affected workers. 
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Surat Chemical Factory Blast: NHRC Points Finger At Management's 
Negligence In Tragedy That Left 7 Dead, 24 Injured 

https://www.freepressjournal.in/india/surat-chemical-factory-blast-nhrc-points-finger-at-
managements-negligence-in-tragedy-that-left-7-dead-24-injured 

It has issued notices to the Chief Secretary and the Director General of Police, Gujarat, 
calling for a detailed report on the matter within four weeks. 

The National Human Rights Commission (NHRC), India, has taken suo motu 
cognizance of a media report that seven workers died, and 24 were injured after a 
massive blast at a chemical manufacturing factory in Surat on 30th November 2023. 

Commission observes possible negligence 

The Commission has observed that the reported explosion in the tank filled with 
inflammable chemicals, prima facie, indicates possible negligence on the part of the 
factory management, which requires an investigation, as the incident has resulted in 
human rights violations of the victim workers. 

Accordingly, it has issued notices to the Chief Secretary and the Director General of 
Police, Gujarat, calling for a detailed report on the matter within four weeks. 

Call for detailed report 

The report should also include the status of the FIR registered by the police, medical 
treatment of the victims, and compensation, if any, granted to the next of kin of the 
deceased persons and the injured. The Commission would also like to know about the 
action taken against the delinquent persons responsible for the tragedy. 
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सूरत रसायन संयंũ िव˛ोट: एनएचआरसी ने गुजरात सरकार को नोिटस जारी 
िकया, चार हɞे मŐ मांगी įरपोटŊ 

https://hindi.theprint.in/india/surat-chemical-plant-explosion-nhrc-issues-notice-to-
gujarat-government-seeks-report-within-four-weeks/636332/ 

नयी िदʟी, चार िदसंबर (भाषा) रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने गुजरात सरकार को नोिटस 

जारी कर सूरत İ̾थत रसायन िनमाŊण संयंũ मŐ िव˛ोट से सात ŵिमको ंकी मौत को लेकर चार हɞे मŐ 
िवˑृत įरपोटŊ मांगी है। 

आयोग ने कहा िक उसने मीिडया की उन खबरो ंपर ˢत: संǒान िलया िजसमŐ कहा गया है िक 29 नवंबर की 
इस घटना मŐ सात ŵिमको ंकी मौत हो गई है और 24 लोग घायल हो गए। 

आयोग के मुतािबक, यह पाया गया िक ǜलनशील रसायनो ंसे भरे टœक मŐ किथत िव˛ोट Ůथम ̊ʼया संयंũ 

के Ůबंधन की ओर से बरती गई संभािवत लापरवाही का संकेत देता है, िजसकी जांच की आवʴकता है। 

एनएचआरसी ने कहा िक इस घटना के पįरणामˢŝप पीिड़त ŵिमको ंके मानवािधकारो ंका उʟंघन Šआ 

है। 

एनएचआरसी ने गुजरात के मुƥ सिचव और पुिलस महािनदेशक (डीजीपी) को नोिटस जारी करके चार 

हɞे मŐ įरपोटŊ देने के िलए कहा है। 

एनएचआरसी ने कहा िक įरपोटŊ मŐ पुिलस मŐ दजŊ Ůाथिमकी की İ̾थित, पीिड़तो ंके िचिकȖा उपचार और 

यिद मृतको ंऔर घायलो ंके पįरजनो ंको कोई मुआवजा िदया गया है, तो उसका भी िजŢ होना चािहए। 
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Surat chemical plant explosion: NHRC issues notice to Gujarat govt  

https://www.deccanherald.com/india/gujarat/surat-chemical-plant-explosion-nhrc-issues-
notice-to-gujarat-govt-2796399 

The commission would also like to know about the action taken against the delinquent 
persons responsible for the tragedy. 
 
New Delhi: The National Human Rights Commission (NHRC) has issued notice to the 
Gujarat government seeking a detailed report on the death of seven workers in a blast 
at a chemical manufacturing factory in Surat. 
 
The commission said it has taken suo motu cognisance of a media report that seven 
workers died and 24 were injured in the incident on November 29.It has been observed 
that the reported explosion in a tank filled with inflammable chemicals, prima facie, 
indicates possible negligence on the part of the factory management, which requires an 
investigation as the incident has resulted in human rights violations of the victim 
workers, the NHRC said. 

It has issued notices to the chief secretary and the director general of police of Gujarat, 
calling for a detailed report in the matter within four weeks.The report should also 
include the status of the FIR registered by police, medical treatment of the victims and 
compensation, if any, granted to the next of kin of the deceased persons and the 
injured, the NHRC said.The commission would also like to know about the action taken 
against the delinquent persons responsible for the tragedy. 
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Odisha forms medical boards at district level to assist transgenders 

https://www.deccanherald.com/india/odisha/odisha-forms-medical-boards-at-district-
level-to-assist-transgenders-2796088 

 
Chief District Medical and Public Health Officer (CDM&PHO) has been appointed as 
chairman of the six-member medical board while district medical officer (medical 
superintendent) is the member convenor. 
Bhubaneswar: The Odisha government has set up medical boards at the district level to 
assist transgender persons, a health department order said. 
 
The Health and Family Welfare department has constituted medical boards at district 
level for consultation, treatment and counselling facilities for transgender persons during 
their sex reassignment surgery, it said. 
 
The medical boards have been set up as per the recommendation made by the National 
Human Rights Commission (NHRC) to central and state authorities. 
 
"As per the advisory issued by NHRC for ensuring the welfare of transgender persons to 
the union and state government, in order to enhance the welfare and rights of 
transgender persons, a district level medical board is hereby constituted….to assist 
transgender persons regarding their health issues," said the order issued by the 
department on December 1.Chief District Medical and Public Health Officer 
(CDM&PHO) has been appointed as chairman of the six-member medical board while 
district medical officer (medical superintendent) is the member convenor.Specialists in 
surgery, obstetricians and gynaecologists, psychiatry or mental health and a clinical 
psychologist are the other members of the panel. 

As per the order, the board will meet as and when required as per requests received 
from transgender persons.Last month, complying with another recommendation made 
by the NHRC, the Odisha Higher Education department had directed registrars and 
principals of all the universities and degree colleges in the state to ensure the safety of 
the transgenders on campuses.The department had requested the educational 
institutes to protect gender non-conforming students from bullying, harassment or other 
forms of violence in their respective jurisdictions.On September 26, the NHRC had 
issued the advisory to the central and state governments and UT administrations to 
ensure the welfare of transgender persons. 
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एनएचआरसी ने केिमकल फैƃŌ ी िव˛ोट ũासदी पर गुजरात सरकार को नोिटस 
जारी िकया 

https://hi.investing.com/news/general/article-113620 

सूरत, 4 िदसंबर (आईएएनएस)। रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने गुजरात के मुƥ सिचव 

और पुिलस महािनदेशक (डीजीपी) को नोिटस जारी कर उस दुः खद घटना पर ʩापक įरपोटŊ मांगी है, 

िजसमŐ सूरत İ̾थत एक रसायन िविनमाŊण कारखाने मŐ सात ŵिमको ंकी जान चली गई थी।यह घटना 30 

नवंबर को Šई थी िजसमŐ सात लोगो ंकी मौत हो गई थी जबिक 27 अɊ घायल हो गए थे। 

िव˛ोट किथत तौर पर अȑिधक ǜलनशील रसायनो ंसे भरे एक टœक मŐ Šआ था। हादसे ने फैƃŌ ी Ůबंधन 

की ओर से संभािवत लापरवाही के बारे मŐ सवाल उठाए हœ। एनएचआरसी घटना की जांच कर रहा है। 

एनएचआरसी ने मुƥ सिचव और महािनदेशक को औपचाįरक नोिटस भेजकर चार सɑाह के भीतर 

िवˑृत įरपोटŊ उपलɩ कराने को कहा है। 

इसने अिधकाįरयो ं से कहा है िक įरपोटŊ मŐ घटना के िविभɄ महȕपूणŊ पहलुओ ंको शािमल िकया जाना 
चािहए। इसमŐ Ůाथिमकी की İ̾थित, पीिड़तो ंȪारा Ůाɑ िचिकȖा उपचार के बारे मŐ िववरण और मृतको ंऔर 

घायल ʩİƅयो ंके पįरवार को मुआवजे की जानकारी शािमल की जा सकती है। 

एनएचआरसी ने इस दुः खद घटना के िलए िजʃेदार माने जाने वाले लोगो ंके İखलाफ की गई कारŊवाई के 

बारे मŐ भी जानकारी मांगी है, िजसका उȞेʴ Ůभािवत ŵिमको ंके िलए Ɋाय सुिनिʮत करना है। 

 

INVENTIVA, Online, 5.12.2023
Page No. 0, Size:(0)cms X (0)cms.



NHRC issues notice to Gujarat govt. over death of 7 workers at 
chemical factory blast 

https://www.thehindu.com/news/national/other-states/nhrc-issues-notice-to-gujarat-govt-
over-death-of-7-workers-at-chemical-factory-blast/article67604509.ece 

The commission observed that the reported explosion in the tank filled with inflammable 
chemicals, prima facie, indicates possible negligence on the part of the factory 
management which requires an investigation 

The National Human Rights Commission (NHRC), on Monday, issued notice to the 
Chief Secretary and the Director General of Police, Gujarat, calling for a detailed report 
of the incident in which seven workers died and 24 got injured after a massive blast at a 
chemical manufacturing factory in Surat. 

The incident took place on November 30th. The commission observed that the reported 
explosion in the tank filled with inflammable chemicals, prima facie, indicates possible 
negligence on the part of the factory management which requires an investigation. 

In their report, which needs to be submitted to NHRC in four weeks, the CS and DGP of 
Gujarat have to include the status of the FIR registered by the police, medical treatment 
of the victims and compensation if any, granted to the NoK of the deceased persons 
and the injured. The Commission has also asked for details of the action taken against 
the delinquent persons responsible for the tragedy. 
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More Than 10 Thousand CCTV Cameras To Be Installed In MCD 
Schools 

https://www.india.com/news/delhi/more-than-10-thousand-cctv-cameras-to-be-installed-
in-mcd-schools-delhi-nhrc-delhi-police-6559990/ 

The decision has been taken following the cases of sexual assaults in MCD-run 
schools. 

CCTV Cameras In MCD Schools: Delhi’s civic body the Municipal Corporation of Delhi 
(MCD) on Monday said that it will install 10,786 CCTV cameras at 786 school sites. The 
cost of placing these cameras would be around Rs 25 crore. The statement issued by 
the MCD says that each MCD school will be installed with 10 IP-enabled Vandal Dome 
cameras and five bullet cameras to ensure the safety and security of students. 

The decision has been taken following the cases of sexual assaults in MCD-run 
schools. The civic body had earlier announced that it would install 15 CCTV cameras 
and recruit nearly 3,000 security guards. 

The MCD said that the erstwhile southern and eastern corporation had installed 15 
CCTV cameras in each of its 399 schools. However, of 529 schools in the erstwhile 
northern corporation, only 480 CCTV cameras were installed in 120 schools, four in 
each. 

The areas where the CCTV cameras will be installed include Shahdara North, Shahdara 
South, Civil Lines, City SP, Karol Bagh, Narela, Keshavpuram, Rohini, Southern, 
Western, Central, and Najafgarh areas. 

A Hard Disk of 2 TB capacity will be attached to each camera to store recording and 
cameras will be connected with a 50 MBPS internet connection, the statement said. 

The CCTV cameras will be installed at vulnerable points and will have night vision 
capabilities. They will have motion sensors and will start recording upon detecting any 
movement, the statement said. 

“With the help of the internet connection, the CCTV cameras can be accessed from 
anywhere. The agency selected to install cameras will provide four years AMC along 
with one year warranty,” the statement said. 

In February, the National Human Rights Commission (NHRC) sought a report from the 
Delhi government and Delhi Police in connection with the alleged sexual assault against 
a class 3 girl inside an MCD school. 
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In March, another case of alleged gang rape of a class 5 student by a 54-year-old peon 
of an MCD school and his associates was reported. 
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NHRC issues notice to Gujarat government over death of seven 
workers in Surat 

https://www.uniindia.com/nhrc-issues-notice-to-gujarat-government-over-death-of-
seven-workers-in-surat/india/news/3099306.html 

New Delhi, Dec 4 (UNI) The National Human Rights Commission (NHRC) on Monday 
issued a notice to the Gujarat government over the reported death of seven workers in a 
blast at a chemical manufacturing factory in Surat. On November 30, 2023 seven 
workers died and 24 were injured after a massive blast at a chemical manufacturing 
factory in Suraj. In a statement here, the Commission said it has taken suo motu 
cognizance of a media report and issued notices to the Chief Secretary and the Director 
General of Police, Gujarat asking for a detailed report in the matter within four weeks. It 
said, "The Commission has observed that the reported explosion requires an 
investigation as it has resulted in human rights violations of the victim workers". NHRC 
said, "The report should also include the status of the FIR registered by the police, 
medical treatment of the victims and compensation if any, granted to the next of kin of 
the deceased persons and the injured." "The Commission would also like to know about 
the action taken against the delinquent persons responsible for the tragedy", said the 
statement. 
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केिमकल फैƃŌ ी िव˛ोट, NHRC ने Ůबंधन पर उठाई उंगली 

https://jantaserishta.com/karnataka/cm-siddaramaiah-to-review-extending-metro-till-
nelamangala-753108 

सूरत। भारत के रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने एक मीिडया įरपोटŊ पर ˢत: संǒान िलया है 

िक 30 नवंबर 2023 को सूरत मŐ एक रासायिनक िविनमाŊण कारखाने मŐ बड़े िव˛ोट के बाद सात ŵिमको ं
की मौत हो गई और 24 घायल हो गए। 

आयोग ने पाया है िक ǜलनशील रसायनो ंसे भरे टœक मŐ किथत िव˛ोट, Ůथम ̊ʼया, फैƃŌ ी Ůबंधन की 
ओर से संभािवत लापरवाही का संकेत देता है, िजसकी जांच की आवʴकता है, Ɛोिंक इस घटना के 

पįरणामˢŝप पीिड़त ŵिमको ंके मानवािधकारो ंका उʟंघन Šआ है। 

तदनुसार, इसने गुजरात के मुƥ सिचव और पुिलस महािनदेशक को नोिटस जारी कर चार सɑाह के भीतर 

मामले पर िवˑृत įरपोटŊ मांगी है। 

įरपोटŊ मŐ पुिलस Ȫारा दजŊ की गई एफआईआर की İ̾थित, पीिड़तो ंका िचिकȖा उपचार और मृत ʩİƅयो ं
के पįरजनो ंऔर घायलो ंको िदया गया मुआवजा, यिद कोई हो, भी शािमल होना चािहए। आयोग इस ũासदी 
के िलए िजʃेदार अपराधी ʩİƅयो ंके İखलाफ की गई कारŊवाई के बारे मŐ भी जानना चाहेगा। 
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Gujarat News: NHRC ने केिमकल फैƃŌ ी िव˛ोट ũासदी पर गुजरात सरकार को 
नोिटस जारी िकया 

https://npg.news/delhi/gujarat-news-nhrc-issues-notice-to-gujarat-government-on-
chemical-factory-blast-tragedy-1255437 

Gujarat News:रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने गुजरात के मुƥ सिचव और पुिलस 

महािनदेशक (डीजीपी) को नोिटस जारी कर उस दुः खद घटना पर ʩापक įरपोटŊ मांगी है, िजसमŐ सूरत 

İ̾थत एक रसायन िविनमाŊण कारखाने मŐ सात ŵिमको ंकी जान चली गई थी। 

Gujarat News: रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने गुजरात के मुƥ सिचव और पुिलस 

महािनदेशक (डीजीपी) को नोिटस जारी कर उस दुः खद घटना पर ʩापक įरपोटŊ मांगी है, िजसमŐ सूरत 

İ̾थत एक रसायन िविनमाŊण कारखाने मŐ सात ŵिमको ंकी जान चली गई थी। 

यह घटना 30 नवंबर को Šई थी िजसमŐ सात लोगो ंकी मौत हो गई थी जबिक 27 अɊ घायल हो गए 

थे।िव˛ोट किथत तौर पर अȑिधक ǜलनशील रसायनो ं से भरे एक टœक मŐ Šआ था। हादसे ने फैƃŌ ी 
Ůबंधन की ओर से संभािवत लापरवाही के बारे मŐ सवाल उठाए हœ। एनएचआरसी घटना की जांच कर रहा है। 

एनएचआरसी ने मुƥ सिचव और महािनदेशक को औपचाįरक नोिटस भेजकर चार सɑाह के भीतर 
िवˑृत įरपोटŊ  उपलɩ कराने को कहा है।इसने अिधकाįरयो ं से कहा है िक įरपोटŊ मŐ घटना के िविभɄ 

महȕपूणŊ पहलुओ ंको शािमल िकया जाना चािहए। इसमŐ Ůाथिमकी की İ̾थित, पीिड़तो ंȪारा Ůाɑ िचिकȖा 
उपचार के बारे मŐ िववरण और मृतको ंऔर घायल ʩİƅयो ंके पįरवार को मुआवजे की जानकारी शािमल 

की जा सकती है।एनएचआरसी ने इस दुः खद घटना के िलए िजʃेदार माने जाने वाले लोगो ंके İखलाफ की 
गई कारŊवाई के बारे मŐ भी जानकारी मांगी है, िजसका उȞेʴ Ůभािवत ŵिमको ंके िलए Ɋाय सुिनिʮत करना 
है। 
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Ghazipur News: 22 माह के बाद जागा Ůशासन, सौपंी जांच įरपोटŊ 

https://www.amarujala.com/uttar-pradesh/ghazipur/administration-woke-up-after-22-
months-submitted-investigation-report-ghazipur-news-c-313-1-svns1020-7328-2023-12-
04 

 
औिड़हार। सैदपुर कोतवाली Ɨेũ के शरीफपुर Ťाम İ̾थत Ůाथिमक िवȨालय मŐ घिटया िनमाŊण सामान से 

बनाए गया गेट करीब 22 माह पूवŊ िगर गया था। हादसे मŐ एक छह वषŎय बािलका की मौत हो गई थी। रा Ō̓ ीय 

मानवािधकार आयोग एवं रा Ō̓ ीय बाल संरƗण आयोग की सƢी पर डीएम ने चार सद˟ीय जांच टीम गिठत 

की। रिववार को एडीएम एके िसंह के नेतृȕ मŐ एसपी िसटी, बीएसए और अिधशासी अिभयंता िनमाŊण कायŊ 
Ťामीण अिभयंũण िवȨालय पŠंचे। उɎोनें Ťाम Ůधान एवं Ůधानाȯापक से पूछताछ कर įरपोटŊ िजला 
Ůशासन को सौपंी। बीते पांच फरवरी 2022 को िशƗा Ɨेũ सैदपुर के तहत शरीफपुर Ůाथिमक िवȨालय के 

पास सरˢती पूजन का आयोजन चल रहा था। गांव के बǄे ˋूल के मुƥ Ȫार पर गेट पर झलूा झलू रहे थे। 
तभी गेट का मुƥ Ȫार भरभरा कर िगर गया। हादसे मŐ गोपालपुर िनवासी मां के साथ निनहाल शरीफपुर 

आई įरİȠ यादव (6) की दबकर मौत हो गई थी। इस घटना को लेकर मृतका की मां चंūकला देवी, 
तǽालीन खंड िशƗा अिधकारी एवं Ůधानाȯापक अमरनाथ बारी ने कायŊदायी सं̾था के अिधशासी 
अिधकारी िदलीप कुमार शुƑा के िवŜȠ सैदपुर कोतवाली मŐ मुकदमा दजŊ कराया था। इस मामले मŐ कोई 

कारŊवाई और िगरɞारी नही ंहोने पर पीिड़त पįरजनो ंने रा Ō̓ ीय बाल संरƗण एवं रा Ō̓ ीय मानवािधकार आयोग 

को पũ िलखकर एवं पįरवाद दाİखल कर कारŊवाई की मांग की थी। मानवािधकार आयोग और बाल संरƗण 

आयोग ने िजला Ůशासन से įरपोटŊ मांगी, तब जाकर आनन- फानन मŐ िजला Ůशासन ने जांच सिमित गिठत 

कर įरपोटŊ मांगा। इस Ţम मŐ एडीएम एके िसंह के नेतृȕ मŐ एसपी िसटी ǒानŐū कुमार, बीएसए हेमंत राव 

और Ťामीण अिभयंũण िनमाŊण कायŊ अिधशासी अिभयंता ने जांच िकया। इस दौरान लोगो ंने कायŊदायी सं̾था 
को दोषी ठहराते Šए उसके जुड़े अिधकाįरयो ंएवं कमŊचाįरयो ंपर űʼाचार का आरोप लगाया। टीम ने जांच 

įरपोटŊ िजला Ůशासन को सौपंा िदया। बीते पांच फरवरी 2022 को िशƗा Ɨेũ सैदपुर के तहत शरीफपुर 

Ůाथिमक िवȨालय के पास सरˢती पूजन का आयोजन चल रहा था। गांव के बǄे ˋूल के मुƥ Ȫार पर 

गेट पर झलूा झलू रहे थे। तभी गेट का मुƥ Ȫार भरभरा कर िगर गया। हादसे मŐ गोपालपुर िनवासी मां के 

साथ निनहाल शरीफपुर आई įरİȠ यादव (6) की दबकर मौत हो गई थी। इस घटना को लेकर मृतका की मां 
चंūकला देवी, तǽालीन खंड िशƗा अिधकारी एवं Ůधानाȯापक अमरनाथ बारी ने कायŊदायी सं̾था के 

अिधशासी अिधकारी िदलीप कुमार शुƑा के िवŜȠ सैदपुर कोतवाली मŐ मुकदमा दजŊ कराया था। इस 

मामले मŐ कोई कारŊवाई और िगरɞारी नही ंहोने पर पीिड़त पįरजनो ं ने रा Ō̓ ीय बाल संरƗण एवं रा Ō̓ ीय 

मानवािधकार आयोग को पũ िलखकर एवं पįरवाद दाİखल कर कारŊवाई की मांग की थी। मानवािधकार 

आयोग और बाल संरक्षण आयोग ने िजला Ůशासन से įरपोटŊ मांगी, तब जाकर आनन- फानन मŐ िजला 
Ůशासन ने जांच सिमित गिठत कर įरपोटŊ मांगा। इस Ţम मŐ एडीएम एके िसंह के नेतृȕ मŐ एसपी िसटी 
ǒानŐū कुमार, बीएसए हेमंत राव और Ťामीण अिभयंũण िनमाŊण कायŊ अिधशासी अिभयंता ने जांच िकया। 
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इस दौरान लोगो ं ने कायŊदायी सं̾था को दोषी ठहराते Šए उसके जुड़े अिधकाįरयो ं एवं कमŊचाįरयो ं पर 

űʼाचार का आरोप लगाया। टीम ने जांच įरपोटŊ िजला Ůशासन को सौपंा िदया। 
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Aether blaze: NGT hearing on Dec 8  NHRC issues notice to Chief 
Secy, DGP 

https://indianexpress.com/article/cities/surat/aether-blaze-ngt-hearing-on-dec-8-nhrc-
issues-notice-to-chief-secy-dgp-9054654/ 

The report should include status of the FIR registered by the police, medical treatment 
of the victims, compensation granted to the families of deceased and injured, and the 
action taken against the persons responsible for the tragedy. 

Taking suo motu cognizance of the Aether Industries fire accident in which seven 
labourers lost their lives, the National Human Rights Commission (NHRC) has issued 
notices to Gujarat Chief Secretary and Director General of Police Gujarat seeking a 
detailed report within four weeks. 

The report should include status of the FIR registered by the police, medical treatment 
of the victims, compensation granted to the families of deceased and injured, and the 
action taken against the persons responsible for the tragedy. “The commission has 
observed that the reported explosion in the tank filled with inflammable chemicals, prima 
facie, indicates possible negligence on the part of the factory management that requires 
an investigation as the incident has resulted in human rights violence of the victim 
workers,” NHRC stated in an official release. 

Meanwhile, the principal bench of the National Green Tribunal in New Delhi will take up 
the case for hearing on December 8. Taking up the case suo motu, NGT has issued 
notices to the Gujarat Pollution Control Board (GPCB), Collector and District Magistrate 
of Surat to be present for the hearing. 

In addition to the deceased, 27 were injured in the fire that broke out on November 29 in 
a solvent chemical tank at Aether Industries in Sachin GIDC. 

A day after the accident, Aether had announced an immediate aid of Rs 5 lakh to the 
families of each deceased and Rs 45 lakh more after a DNA test. The company has 
also disbursed Rs 35,000 to the families of the 27 labourers currently undergoing 
treatment at various hospitals. 

 
On Monday, GPCB officials, factory inspector and FSL officials visited the accident site 
to collect samples to probe the cause of the fire. “Currently, we have lodged a case of 
accidental death into the incident,” Sachin GIDC police Inspector J R Chaudhary said. 
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कुशवाह की िगरɞारी का मामला मानवािधकार पŠंचा 

https://www.bhaskar.com/news/raj-kot-omc-mat-latest-kota-news-062503-3038358-
nor.html 

कोटा| अिभभाषकपįरषद के पूवŊ अȯƗ नोटेरी रमेश चंद कुशवाह को िगरɞारी को लेकर रा Ō̓ ीय 

मानवािधकार आयोग ने ह्यूमन įरलीफ सोसाइटी के महासिचव एडवोकेट अƢर खान की िशकायत पर 

मामला दजŊ कर िलया है।वही,ं वकीलो ं ने इस मामले मŐ आईजी को भी ǒापन िदया। उɎोनें इस मामले मŐ 
रा Ō̓ ीय मानवािधकार आयोग मŐ झालावाड़ िजले के सारोला कला के थानािधकारी सिहत अɊ िजʃेदार लोगो 
के İखलाफ िशकायत įरपोटŊ भेजी थी। 
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िववादा˙द अिधकारी राकेश अ̾थाना को सेवािनवृिȅ के बाद एनएचआरसी 
‘मॉिनटर’ की भूिमका िमली 

https://thewirehindi.com/262931/post-retirement-controversial-top-cop-rakesh-asthana-
lands-nhrc-monitor-role/ 

सीबीआई बनाम सीबीआई िववाद को लेकर चचाŊ मŐ रहे िदʟी के पूवŊ पुिलस आयुƅ राकेश अ̾थाना को 
कŐ ū ने सेवािनवृिȅ के बाद रा Ō̓ ीय मानवािधकार आयोग के सात 'िवशेष मॉिनटरो'ं मŐ से एक के ŝप मŐ चुना 
है. वे आयोग मŐ आतंकवाद िवरोधी, सांŮदाियक दंगो ंऔर वामपंथी उŤवाद से संबंिधत िहंसा जैसे Ɨेũो ंपर 

नज़र रखŐगे. 

नई िदʟी: अपने समय मŐ िववादा˙द श̏स रहे िदʟी के पूवŊ पुिलस आयुƅ राकेश अ̾थाना को कŐ ū 

सरकार ने सेवािनवृिȅ के बाद के कायŊभार के िलए चुना है. 

2018 मŐ कŐ ūीय जांच ɯूरो (सीबीआई) के िवशेष िनदेशक के ŝप मŐ अ̾थाना, जांच एजŐसी के तǽालीन 

िनदेशक आलोक वमाŊ के साथ Šए िववाद मŐ शािमल थे. वमाŊ और अ̾थाना दोनो ंपर सीबीआई ने įरʷतखोरी 
और जबरन वसूली का आरोप लगाया था. अƃूबर 2018 मŐ एक यािचका पर सुनवाई करते Šए सुŮीम कोटŊ 
ने अ̾थाना को छुǥी पर जाने को कहा था. बाद मŐ जनवरी 2019 मŐ Ůधानमंũी नरŐū मोदी की अȯƗता वाली 
एक उǄािधकार Ůाɑ सिमित ने वमाŊ को िनदेशक पद से हटा िदया था. 

तब तक कई ख़बरो ंमŐ बताया गया था िक मोदी सरकार मŐ शीषŊ अिधकाįरयो ंके साथ िनकटता के कारण 

अ̾थाना को हमेशा सरकार मŐ बड़े पद िमले थे. 

सीबीआई मŐ रहते Šए अ̾थाना करोड़ो ंŜपये के चारा घोटाले की जांच के कारण भी चचाŊ मŐ रहे थे, िजसमŐ 
मोदी के कǥर िवरोधी और रा Ō̓ ीय जनता दल (राजद) Ůमुख लालू Ůसाद यादव आरोपी थे. 

जुलाई 2021 मŐ Ůधानमंũी की अȯƗता वाली कैिबनेट की िनयुİƅ सिमित ने 1984 बैच के भारतीय पुिलस 

सेवा (आईपीएस) अिधकारी अ̾थाना को सेवािनवृȅ होने से चार िदन पहले ‘सावŊजिनक िहत’ मŐ िदʟी 
पुिलस Ůमुख के ŝप मŐ चुना था. उनके िनयुİƅ को चुनौती देते Šए िसिवल सोसाइटी वकालत समूह कॉमन 

कॉज़ ने सवŖǄ Ɋायालय मŐ यािचका दायर की. 

इस साल फरवरी मŐ शीषŊ अदालत ने यह कहते Šए मामले को खाįरज कर िदया िक यह मामला िनरथŊक हो 
गया Ɛोिंक वह जुलाई 2022 मŐ पद से सेवािनवृȅ हो गए थे. 

22 नवंबर को कŐ द्र सरकार अ̾थाना को रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) के सात ‘िवशेष 

मॉिनटरो’ं मŐ से एक के ŝप मŐ वापस लाई है. 

Ɋू इंिडयन एƛŮेस की एक įरपोटŊ के अनुसार, अ̾थाना एनएचआरसी के आतंकवाद, सांŮदाियक दंगो ं
और वामपंथी उŤवाद से संबंिधत िहंसा जैसे Ɨेũो ंकी िनगरानी करŐ गे. 
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22 नवंबर के आदेश मŐ ‘िवशेष मॉिनटर’ के ŝप मŐ िजनके नाम शािमल हœ उनमŐ आईपीएस अिधकारी मुकेश 

चंū, अिमताभ अिưहोũी, संजय अŤवाल, आरके सामा, मनोहर अगानी और ǛोȖना िसटिलंग भी शािमल 

हœ. 

įरपोट्Ŋस मŐ कहा गया है िक जहां मुकेश चंūा एनएचआरसी मŐ साइबर अपराधो ं और आिटŊिफिशयल 

इंटेिलजŐस की िनगरानी की िजʃेदारी संभालŐगे, वही ंअिमताभ अिưहोũी जलवायु पįरवतŊन, पयाŊवरण और 

मानवािधकार संबंधी मुȞो ंकी िनगरानी करŐ गे. 

Ůारंिभक िशƗा की मॉिनटįरंग के िलए संजय अŤवाल को Ůभारी बनाया गया है. वही ंआरके सामा आयोग मŐ 
पानी, ˢǅता संबंधी के िलए ‘िवशेष मॉिनटर’ होगें, मनोहर अगानी सावŊजिनक ˢा˖, ˢा˖ देखभाल, 

एचआईवी-एड्स और नकली दवाओ ंके मामले की देखरेख करŐ गे. ǛोȖना िसटिलंग आजीिवका, रोजगार 

और कौशल की िनगरानी करŐगी. 
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देश की खबरŐ  | सूरत रसायन संयंũ िव˛ोट: एनएचआरसी ने गुजरात सरकार को 
नोिटस जारी िकया, चार हɞे मŐ मांगी įरपोर्ट 

https://hindi.latestly.com/agency-news/surat-chemical-plant-blast-nhrc-issues-notice-to-
gujarat-government-seeks-report-within-four-weeksr-2004603.html 

Get Latest िहȽी समाचार, Breaking News on India at LatestLY िहȽी. रा Ō̓ ीय मानवािधकार आयोग 

(एनएचआरसी) ने गुजरात सरकार को नोिटस जारी कर सूरत İ̾थत रसायन िनमाŊण संयंũ मŐ िव˛ोट से सात 

ŵिमको ंकी मौत को लेकर चार हɞे मŐ िवˑृत įरपोटŊ मांगी है। 

 

नयी िदʟी, चार िदसंबर रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने गुजरात सरकार को नोिटस जारी 
कर सूरत İ̾थत रसायन िनमाŊण संयंũ मŐ िव˛ोट से सात ŵिमको ंकी मौत को लेकर चार हɞे मŐ िवˑृत 

įरपोटŊ मांगी है।आयोग ने कहा िक उसने मीिडया की उन खबरो ंपर ˢत: संǒान िलया िजसमŐ कहा गया है 

िक 29 नवंबर की इस घटना मŐ सात ŵिमको ंकी मौत हो गई है और 24 लोग घायल हो गए।आयोग के 

मुतािबक, यह पाया गया िक ǜलनशील रसायनो ंसे भरे टœक मŐ किथत िव˛ोट Ůथम ̊ʼया संयंũ के Ůबंधन 

की ओर से बरती गई संभािवत लापरवाही का संकेत देता है, िजसकी जांच की आवʴकता है। 

एनएचआरसी ने कहा िक इस घटना के पįरणामˢŝप पीिड़त ŵिमको ंके मानवािधकारो ंका उʟंघन Šआ 

है।एनएचआरसी ने गुजरात के मुƥ सिचव और पुिलस महािनदेशक (डीजीपी) को नोिटस जारी करके चार 

हɞे मŐ įरपोटŊ देने के िलए कहा है।एनएचआरसी ने कहा िक įरपोटŊ मŐ पुिलस मŐ दजŊ Ůाथिमकी की İ̾थित, 

पीिड़तो ंके िचिकȖा उपचार और यिद मृतको ंऔर घायलो ंके पįरजनो ंको कोई मुआवजा िदया गया है, तो 
उसका भी िजŢ होना चािहए।संतोष रंजन 
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फजŎ नƛली सरŐडर हाजत मŐ मौत मामलो ंकी हकीकत जानेगा मानवािधकार 
आयोग 

https://www.bhaskar.com/news/jha-ran-hmu-mat-latest-ranchi-news-033501-916184-
nor.html 

िदƬशŊनफजŎ नƛली सरŐडर और हाजत मŐ मौतो ंसे जुड़े मामलो ंकी सुनवाई रा Ō̓ ीय मानवािधकार आयोग 

करेगा। इसके िलए आयोग की टीम सात और आठ िसतंबर को झारखंड Ɋाियक एकेडमी, धुवाŊ मŐ कœ प 

लगाएगी। उदघाटन आयोग के अȯƗ जİːस एचएल दȅु बुधवार को सुबह 10 बजे करŐ गे। पहले िदन 15 

मामलो ंकी सुनवाई होगी। एसटी/एससी से जुड़ी 69 िशकायतो ंपर भी खुली सुनवाई होगी। गुŜवार को सुबह 

10 बजे से दोपहर 12 बजे तक िविभɄ िजलो ंके लंिबत 12 वादो ंपर सुनवाई होगी, िफर गैर सरकारी संगठनो ं
के साथ बैठक की जाएगी। इन दो िदनो ंमŐ उठे िबंदुओ ंपर िवचार-िवमशŊ के िलए िदन के तीन बजे से 4.30 

बजे तक Ůो◌ेजेƃ भवन मŐ बैठक होगी। इसमŐ राǛ के आला अिधकारी, मुƥ सिचव, गृह सिचव, डीजीपी, 
आईजी मौजूद रहŐगे। 
 

िदƬशŊन ने 514 युवको ंको कराया था सरŐडर 
 

िदƬशŊनमामला 514 गरीब आदवासी युवको ंको नƛली बता सरŐडर कराने से जुड़ा है। कांटाटोली İ̾थत 

िदƬशŊन कोिचंग इंːीǨूट ने इन युवको ंको 50 हजार Ŝपए से लेकर दो लाख Ŝपए तक देने का लालच 

िदया था। उɎŐ झांसा िदया गया था िक पहले उɎŐ आȏसमपŊण कराया जाएगा, िफर सरŐडर पॉिलसी के तहत 

नौकरी लगा दी जाएगी। बाद मŐ उɎŐ पुराने िबरसा मंुडा कŐ ūीय कारा मŐ कोबरा बटािलयन के िशिवर मŐ कैद 

रखा गया था। यह मामला िवधानसभा मŐ मामला उठा। िदƬशŊन का िनदेशक िगरɞार भी Šआ। मुकदमा 
जारी है। 
 
इन पर भी सुनवाई 
 
घर-होटलऔर कारखानो ंमŐ बाल ŵम, बंधुआ मजदूरी, मानव तˋरी, एसटी/एससी मामले, पुिलस एƕन 

िहरासत मŐ मौत आिद। 
 
ये हœ आयोग की टीम मŐ 
 

रा Ō̓ ीयमानवािधकार आयोग के अȯƗ जİːस एचएल दȅु, सद˟ जİːस सी जोसेफ, जİːस डी मुŜगेसन 

और एससी िसɎा। 
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